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F.3T. 2041(3).— Fra T TLHTL, T TSN ATAHITH 1956 (1956 7T 48) (ST THH THH TAT
IF ATETHIT FgT TAT &) il 91T 3F ol IT-eITT (1) FIET V& IRAT T TN Fd g0, Tg THTHTT gl ST
& TATq o6 g 77 & FRed e forer § NH322 & .51, 72.05 & f.#1. 90.094 T & -@ve & AHior
(ATETHFTOT/TeT 9TTee Tigd 2-AA/4-S19 T FATET AT(R), ATLEA, T ¥ TATAT 6 ATH TASAT 6 oI
g I Tuferd g e |@fer auia = et § &3 w8, UHr {9 F7 oiSiT e % T e Hr
T AT 2 |

Fre AT =t ST 3<% G # Baag g, S sAfaf=am &t amr 37 it IT-am (1) F eI qarh
TSI o 7T UHT i % ITANT 92 TS § H ATSHEAT 6 19 0l a0E F SHe & & Hae o=t
AT T T THT |

U ST ST FeqH TTTeehT, AT (ST o - SIS T&ITeT<d, FHE 9L &l ofed &9 § T&qd
¥ ST T 3HH IHE AT AtARYa U ST s werw wrfeTy, smafkrat # SAteTa =9 F AT
ToReT TaTere T9ray g G ST T STa|Y <97 Sl Ul SOl il gAaTs & TETq a9 UHT S S weed
F TET, TTe e g1, o8 a7 wieary sraeas a0, seer g7 AT a1 ST T AT FHT THT T

AT T T |
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ITH AT T 7T 39T T IT-GTT (2) o Tl TeqT TTERTET GTeT 30T 17 s T sfraer sifae
I |

T8 ATAFAAT F AN A ATAT I F L@ AT A 41 FETH TIAHTET 5 Ih FHA T H ITA
2 ST 3T Raas =Atnat g Aderor B ST gsar g |

T
g™ U= % qusiqR ooy § NH322 & f&.#t. 72.05 & f.#1. 90.094 ¥ fT srsiqr it e aedt <=
TR sroraT T=AT A gffr < it e
T &1 AT fogR S 1 7 IR
EQEE] A €T A FTIFR || gRA T vFQ | S T emw LR ERT
Sl (GILIREEIE)) (FFRTX)

L1 | 2 L 3 [ 4 | 5 | 6 |
[ 71 T =TT |
e T AT TR |
1 1407 IGELl AT 0.108557 (ZFaY) 0.108557
2 1433 |t Freeer || 0.01GFR)| 0.01]
3 1436 |Fsfr Freser || 0.0098 EFEw )| 0.0098]
l4 1437 |Fsfr Freser || 0.0134 GForm )| 0.0134]
5 1438 Forsft AT 0.251995 (FFr7 ) 0.251995
6 11439 |Frsfr lommfr ][0.070899 EFEw )| 0.070899)|
7 1442 |Fsfr s [/0.043499 EFErm )| 0.043499)
8 1443 |t Freser [|0.149734 GEFmrm )| 0.149734]
9 1444 Forsft 3T e 0.008094 (FFr7 ) 0.008094
1o |l1448 |t lommfr || 0.0316 GFoE )| 0.0316]
11 1449 |Fsfr lmmfer [/0.050599 (EFE )| 0.050599)
12 1450 Forsfr 3T T 0.0095 (3757 0.0095
13 1451 Forsfi ¥ T 0.0129 EF=R) 0.0129
14 |l1500 |[Frsfr lmmfr ][0.028199 GFmw )| 0.028199)|
15 1503 Frsft AT 0.096498 (FF17 ) 0.096498
16 1507 Forsft a1 T 0.075879 (3517 ) 0.075879
17 1522 Forsfi ATy 0.11746 (ZFo17 ) 0.11746
8 |1523 |[Frsfr lmmfr ][0.068499 EFmw )| 0.068499
19 1524 [GEll AT 0.075398 (FaY) 0.075398
20 1527 Forsft AT 0.360391 (3517 ) 0.360391
21 1528 Forsft 2T T 0.0012 (ZF5r) 0.0012
22 |1531 |Frsfr lmmfr ][0.048799 GFmw )| 0.048799
23 1532 Forsft AT 0.0129 FF=R) 0.0129
24 1533 Forsft AT 0.124898 (FFT) 0.124898
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25 1534 BEL EeEip 0.0215 (F%FT ) 0.0215
26 |1537 |[Frsfr [mamfr ]0.031399 o )| 0.031399
AT T AT A

27 701 AT RERd 0.0196 (3757 0.0196
28 702 BEL EeEip 0.149497 (47 0.149497
29 |703 |Fsfr lsmmefr [[0.132797 Gwerm )| 0.132797
30 718 AT q=F 0.0109 (Z%5) 0.0109
31 719 Forsft ATy 0.112298 (3717 ) 0.112298
32 898 Forsft AT 0.176544 (FFr7 ) 0.176544
frier 7 =T AR |
33 1085 Forsfr 3T e 0.0033 (ZFr) 0.0033
34 |l127 |Fsfr [ [10.002023 (EFEw )| 0.002023
35 |[1129 |Fsfr lmmefer [[0.002428 (EF= )| 0.002428]
36 [11130 |[Frsfr Fresem || 0.0034 GFew )| 0.0034]
37 1136 IGEl K 0.014 (F%aT) 0.014
38 |[1149 |Fsfr [ [[0.007284 (EF= )| 0.007284]
30 |l1150 |Fsfr lmmfer || 0.0039 EFEw )| 0.0039)
40 |[1151 |Fsft s || 0.004 GFErR )| 0.004]
41 1156 IGEl AraTET 0.0077 (377 ) 0.0077
42 |l1162 |Fsfr e | 0.0113 GForm )| 0.0113
43 |l170 |Fsfr lmmefer [/0.045399 EFEw )| 0.045399)
laa 1174 |[Frsfr [eramfr ][0.045799 G )| 0.045799)|
45 1172 IGEl AraTET 0.0178 (F%aT) 0.0178
46 |l1175 |Fsfr [ [/0.026199 EFr )| 0.026199)
47 1176 [GEll AT 0.0136 (377 ) 0.0136
48 1177 Forsft ATy 0.0183 (Z%x7) 0.0183
49 1178 Forsfi ¥ T 0.145297 (ZF017 ) 0.145297
T T ATH: TATAI/95

50 1943 Forsfr ST 0.257987 (317 ) 0.257987
51 1953 Forsft ATy 0.013 (ZFo ) 0.013
52 1954 Forsfi ATy 0.071699 (ZF17 ) 0.071699
53 |1956 |Frsfr [mamfr ]0.068999 EFor )| 0.068999
54 1971 [GEll AT 0.025099 (ZFT7) 0.025099
55 1972 Forsft AT 0.036399 (FF5r7 ) 0.036399
56 1973 BEL EEiEip 0.034799 (ZFa7) 0.034799
57 1974 IGEl AraTET 0.022 (F%a7 ) 0.022
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58 1976 Forsfi e 0.288339 (3% ) 0.288339
59 |l2014 |Fsfr Freser || 0.0073 EFErm )| 0.0073
60 2017 Forsft 3T e 0.026999 (FF:T ) 0.026999
61 2018 Forsft 3T e 0.318293 (3% 0.318293
62 2073 Forsfi 3T e 0.0034 (3% 0.0034
63 |l2074 |Fsfr Freser || 0.0061 EFEw )| 0.0061
64 2075 Forsft 3T e 0.198496 (FF:T ) 0.198496
65 2082 Forsft 3T e 0.023299 (3% ) 0.023299
66 2084 Forsfi 3 e 0.0316 (ZFr) 0.0316
67 |l2085 |[Frsfr Fresem || 0.0287 GEorw )| 0.0287|
68 2086 Forsfr 3T e 0.049599 (FFT ) 0.049599
69 |l2112 |Fsfr s || 0.0163 GFmw )| 0.0163
70 |13 |Fsfr Freser  [/0.025199 EF=rw )| 0.025199)
171 2114 |Fsft Freser || 0.0047 GFErm )| 0.0047]
72 2115 Forsft 3T T 0.026299 (FF5T ) 0.026299
73 |l11e |Fsfr Freser || 0.0207 EFEw )| 0.0297]
74 |l117 |Fsfr lmmefr [/0.054299 EFEw )| 0.054299)
75 |l22s57 |Fsft lmmfr || 0.0032 EFErm )| 0.0032)
76 2258 Forsfi T 0.079798 (3% ) 0.079798
77 |l2259 |Fsfr [ [[0.044299 EFE )| 0.044299)
78 |l2261 |Fsfr s [|0.165997 (EFr )| 0.165997]
79 l2s3 [t == | 0.0259 = )| 0.0259)

Total 4.79476

[®T. . RW/PAT/NH-322/Basudeopur-Dilahi/LA/2025/3A1]
g IfiET, g

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 22nd April, 2026

S.0. 2041(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH322 in the
stretch of land from Km. 72.05 to Km. 90.094 in the district of SAMASTIPUR in the state of BIHAR, hereby declares
its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, DLAO, Samastipur in writing and
shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being heard,
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either in person or by a legal practitioner, and may, after hearing all such objections and after making such further
enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH322 in the stretch of land
from Km. 72.05 to Km. 90.094 in the district of SAMASTIPUR in the state of BIHAR

State: BIHAR

|[District: SAMASTIPUR

SL No. ||Survey/Plot Number|| Type of Land || Nature of Land Area Area
(in Local Unit) (in Hectares)

L 1 | 2 L3 | 4 | 5 | 6 |
|Taluk: Kalyanpur |
|Village: Rampura |
I 1407 ||Private |IRESIDENTIAL || 0.108557 (Hectare )|| 0.108557|
2 1433 ||Private Ipo FASLA || 0.01 (Hectare )| 0.01|
13 1436 ||Private IDOFASLA || 0.0098 (Hectare )|| 0.0098|
l4 |[1437 ||Private IDOFASLA ||  0.0134 (Hectare )| 0.0134|
5 |[1438 ||Private IRESIDENTIAL || 0.251995 (Hectare )|| 0.251995|
l6 1439 ||Private IRESIDENTIAL || 0.070899 (Hectare )|| 0.070899)|
17 |[1442 ||Private |IRESIDENTIAL || 0.043499 (Hectare )|| 0.043499)
B |[1443 ||Private IO FASLA || 0.149734 (Hectare )|| 0.149734|
l9 |[1444 ||Private IDOFASLA || 0.008094 (Hectare )| 0.008094|
10 1448 ||Private |IRESIDENTIAL || 0.0316 (Hectare )|| 0.0316|
11 |[1449 ||Private IRESIDENTIAL || 0.050599 (Hectare )|| 0.050599)|
12 |[1450 ||Private IDOFASLA || 0.0095 (Hectare )| 0.0095]
13 1451 ||Private [IDOFASLA || 0.0129 (Hectare )|| 0.0129)
14 |[1500 ||Private IRESIDENTIAL || 0.028199 (Hectare )|| 0.028199|
15 1503 ||Private |IRESIDENTIAL || 0.096498 (Hectare )| 0.096498|
16 |[1507 ||Private [DOFASLA || 0.075879 (Hectare )|| 0.075879)
17 1522 |[Private |IRESIDENTIAL || 0.11746 (Hectare )| 0.11746|
18 1523 |[Private IRESIDENTIAL || 0.068499 (Hectare )|| 0.068499)
19 |[1524 ||Private |[RESIDENTIAL || 0.075398 (Hectare )|| 0.075398)|
l20 |[1527 |[Private |[RESIDENTIAL |[ 0360391 (Hectare )|| 0.360391]
121 1528 ||Private IDOFASLA || 0.0012 (Hectare )|, 0.0012]
22 |l1531 ||Private |[RESIDENTIAL || 0.048799 (Hectare )|| 0.048799)|
23 1532 ||Private |[RESIDENTIAL || 0.0129 (Hectare )|| 0.0129|
[24 1533 |[Private IRESIDENTIAL || 0.124898 (Hectare )|| 0.124898)|
25 |[1534 |[Private |RESIDENTIAL || 0.0215 (Hectare )| 0.0215]
l26 1537 |[Private |[RESIDENTIAL |[ 0.031399 (Hectare )|| 0.031399|
|Village: Tira |
[27 |[701 |Government  |[ROAD | 0.0196 (Hectare )| 0.0196)
128 702 ||Private ||IRESIDENTIAL || 0.149497 (Hectare )|| 0.149497|
129 |l703 ||Private IRESIDENTIAL || 0.132797 (Hectare )|| 0.132797]
130 718 |Government  |[ROAD | 0.0109 (Hectare )| 0.0109)
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b1 719 [[Private [[RESIDENTIAL || 0.112298 (Hectare )| 0.112298]
32 1898 ||Private IRESIDENTIAL || 0.176544 (Hectare )| 0.176544|
|Village: Birsinghpur |
[3 I[1085 |[Private [IDOFASLA ||  0.0033 (Hectare )| 0.0033]
34 1127 ||Private |IRESIDENTIAL || 0.002023 (Hectare )|| 0.002023|
135 1129 |[Private |RESIDENTIAL || 0.002428 (Hectare )| 0.002428)|
36 1130 |[Private IDOFASLA ||  0.0034 (Hectare )| 0.0034]
137 1136 ||Private IDOFASLA || 0.014 (Hectare )| 0.014]
138 1149 |[Private |RESIDENTIAL || 0.007284 (Hectare )| 0.007284|
139 1150 |[Private |RESIDENTIAL || 0.0039 (Hectare )| 0.0039)|
140 1151 ||Private IRESIDENTIAL || 0.004 (Hectare )| 0.004]
l41 1156 ||Private IRESIDENTIAL || 0.0077 (Hectare )|| 0.0077]
42 1162 ||Private IRESIDENTIAL || 0.0113 (Hectare )| 0.0113]
43 1170 ||Private |IRESIDENTIAL || 0.045399 (Hectare )| 0.045399)|
|44 1171 ||Private IRESIDENTIAL || 0.045799 (Hectare )|| 0.045799)|
l45 1172 ||Private IRESIDENTIAL ||  0.0178 (Hectare )| 0.0178]
l46 1175 ||Private IRESIDENTIAL || 0.026199 (Hectare )|| 0.026199)
47 1176 ||Private IRESIDENTIAL || 0.0136 (Hectare )|| 0.0136]
l48 1177 ||Private IRESIDENTIAL ||  0.0183 (Hectare )| 0.0183]
49 1178 ||Private [DOFASLA || 0.145297 (Hectare )|| 0.145297|
|Village: Gopalpur/95 |
50 |[1943 ||Private IRESIDENTIAL || 0.257987 (Hectare )| 0.257987|
I51 ||1953 ||Private IRESIDENTIAL || 0.013 (Hectare )|| 0.013|
|52 |[1954 ||Private IRESIDENTIAL || 0.071699 (Hectare )|| 0.071699|
53 |[1956 ||Private |IRESIDENTIAL || 0.068999 (Hectare )| 0.068999)|
|54 1971 ||Private IRESIDENTIAL || 0.025099 (Hectare )|| 0.025099)
|55 |[1972 ||Private IRESIDENTIAL || 0.036399 (Hectare )|| 0.036399)|
|56 1973 ||Private |IRESIDENTIAL || 0.034799 (Hectare )| 0.034799)|
|57 1974 ||Private IRESIDENTIAL || 0.022 (Hectare )| 0.022]
[s8 |[1976 [Private [RESIDENTIAL || 0.288339 (Hectare )| 0.288339)
59 |l2014 ||Private IDOFASLA || 0.0073 (Hectare )|, 0.0073]
60 2017 |[Private [DOFASLA || 0.026999 (Hectare )| 0.026999)
l61 2018 ||Private |[DoFAasLA || 0318293 (Hectare )|| 0.318293)
l62 2073 ||Private IDOFASLA || 0.0034 (Hectare )|, 0.0034]
63 |[2074 |[Private [DOFASLA || 0.0061 (Hectare)|| 0.0061|
[64 2075 |[Private IDOFASLA || 0.198496 (Hectare )| 0.198496]
l65 |[2082 |[Private [DoFASLA || 0.023299 (Hectare )|| 0.023299|
l66 |[2084 |[Private [DOFASLA || 0.0316 (Hectare )| 0.0316]
67 2085 ||Private [poFAasLA || 0.0287 (Hectare )|| 0.0287|
l68 |l2086 ||Private IDO FASLA || 0.049599 (Hectare )|| 0.049599)
69 2112 ||Private IRESIDENTIAL ||  0.0163 (Hectare )| 0.0163]
170 2113 ||Private IDOFASLA || 0.025199 (Hectare )| 0.025199)|
71 2114 ||Private IDOFASLA || 0.0047 (Hectare )| 0.0047
72 2115 ||Private IDOFASLA || 0.026299 (Hectare )| 0.026299)|
73 2116 ||Private IDOFASLA || 0.0297 (Hectare )| 0.0297
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[74 2117 [[Private [[RESIDENTIAL || 0.054299 (Hectare )| 0.054299)
75 2257 ||Private |IRESIDENTIAL || 0.0032 (Hectare )| 0.0032]
[76 2258 |[Private |IRESIDENTIAL || 0.079798 (Hectare )| 0.079798]
[77 2259 |[Private |IRESIDENTIAL || 0.044299 (Hectare )| 0.044299)
78 2261 ||Private IRESIDENTIAL || 0.165997 (Hectare )| 0.165997|
79 2263 [Government  |[ROAD || 0.0259 (Hectare )|| 0.0259|
| Total| 4.79476|

[F. No. RW/PAT/NH-322/Basudeopur-Dilahi/LA/2025/3A1]
SHAIKH AMINKHAN, Director
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